ITEM NO.802 Court 9 (vVideo Conferencing) SECTION XVII-A

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s).1725/2016
M/S SUSHANT MINERALS PVT., LTD Appellant(s)
VERSUS
M/S INDUSIND BANK LTD Respondent(s)
Date : 17-09-2021 This appeal was mentioned today.
CORAM
HON'BLE MR. JUSTICE VINEET SARAN
HON'BLE MR. JUSTICE ANIRUDDHA BOSE

For Appellant(s) Mr. Aniket Jain, Adv. (mentioned by)
Mr. Umang Shankar, AOR

For Respondent(s) Mr. Vishal Arun, AOR

UPON being mentioned the Court made the following
ORDER

Not to be deleted from the notified date.
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